30.10.2017 J-1 PRONOUNCEMENT OF JUDGMENT (APPLT. JURISDICTION)

30.10.2017
COURT NO.3
HON'BLE MR. JUSTICE S.RAVINDRA BHAT
HON'BLE MR. JUSTICE SUNIL GAUR

AT 2.15 P.M

1. LPA 142/2017 CHITRA SHARMA AISHWARYA SINHA,
VS. AIRLINE ALLIED ABHINAV AGNIHOTRI
SERVICES LTD. & ANJANA GOSAIN
ANR.
2. REV. PET. 176/2017 SAWHNEY BROTHERS APPELLANT IN PERSON
CM APPL. 17219-20/2017 VS. HONG KONG & ANKUR GOEL
IN LPA 725/2012 SHANGHAI BANKING
CORPN.

COURT NO. 5
HON'BLE MR. JUSTICE G.S.SISTANI
HON'BLE MR. JUSTICE CHANDER SHEKHAR

AT 2:15 P.M.

1. CRL.A 1732/2014 RAVI O.P. SAXENA
VS. STATE RADHIKA KOLLURU
2. CRL.A 751/2000 PROMILA @ NEENA ANUPAM S. SHARMA
& ORS. PRACHEE SATIJA, PRAKASRSH AIRAN
VS. STATE RADHIKA KOLLURU
COURT NO.8

HON'BLE MS. JUSTICE HIMA KOHLI
HON'BLE MS. JUSTICE DEEPA SHARMA

AT 2.15 P.M

1. W.P. (c) 5615/2016 M/S ROHINI STRIPS LIMITED RAJIV KHOSLA
CM APPL. 23330/2016 & ORS. A.K. ROY
VS. INDUSTRIAL DEVELOPMENT SANJAY BHATT
BANK OF INDIA & ORS. SRISHTA KAPOOR
VED CHADHA

COURT NO. 27
HON'BLE MR. JUSTICE VALMIKI.J.MEHTA

AT 10.30 A.M
1. RFA 151/2005 MANOJ GUPTA VIPIN K. SAINI,
VS. MUNNA LAL SADH APPELLANT IN PERSON
M.L. SHARMA




30.10.2017 J-2 PRONOUNCEMENT OF JUDGMENT (APPLT. JURISDICTION)

COURT NO. 13
HON'BLE MS. JUSTICE INDERMEET KAUR

1. W.P.(c) 1461/2014 MONU SINGH BHAGWAT PRASHAD
CM APPL. 3040/2014 VS. THE LAND P. RAJAN
ACQUISTION COLLECTOR SIDDHARTH PANDA
& ORS. AJAY VERMA,

DIVIANI KHANNA

COURT NO. 2
HON'BLE MR. JUSTICE V.KAMESWAR RAO

AT 2:15 P.M.

1. W.P.(c) 7015/2016 SANGITA RANI ARORA ASHOK PANIGRAHI, SRI OM SWARUP
CM APPL. 28832/2016 & ORS. RAJESH KUMAR, PRADEEP JHA
CM APPL. 12337/2017 VS. UNION OF INDIA ATUL KRISHAN, RAJAT ARORA

& ORS. RAJESH KUMAR , GAURAV KR. SINGH

RAVINDER AGARWAL, ANIL SONI

COURT NO.31
HON'BLE MS. JUSTICE SANGITA DHINGRA SEHGAL

AT 2.30 P.M

1. BAIL APPLN. 2135/2017 SUNNY SHARMA FAHEEM ALAM,
VS. STATE (GOVT OF NCT AKSHAY MALIK
OF DELHI)
2. BAIL APPLN. 1422/2017 SHIKHA RAGHAV PUNEET GOEL, MUKESH KUMAR
VS. THE STATE OF NCT ANAND VERDHAN MAITREGA
OF DELHI COMPLAINANT IN PERSON
3. BAIL APPLN. 2129/2017 KEWAL KRISHAN GITA DHINGRA
VS. STATE GOVT OF NCT ANITA ABRAHAM
OF DELHI
4. BAIL APPLN. 2002/2017 KRISHAN MURARI MEHRA MOHIT CHAUDHARY
VS. STATE MUKESH KUMAR

HIGH COURT OF DELHI
28 OCTOBER, 2017 REGISTRAR (LISTING)



30.10.2017

1. I.A. 7978/2016
I.A. 573/2017
In CS(COMM) 796/2016

46. CS(0s) 110/2011

FOR PRONOUNCEMENT (ORIGINAL JURISDICTION)

COURT NO. 22 (0S-3)
HON'BLE MS. JUSTICE MUKTA GUPTA

JAIN RICELAND PVT LTD MOHAN VIDHANI, ASHISH SINGH
Vs. SAGAR OVERSEAS HITENDER KAPUR, SAGAR CHAWLA
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COURT NO. 19 (OS - D)
HON'BLE MR. JUSTICE YOGESH KHANNA

M/S ORIENT CERAMICS AND ANSHUJ DHINGRA, KARTIK SETHI
INDUSTRIES LTD

Vs. SQUARE CERAMIC PRIVATE

LTD & ORS
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